IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

07.05.2025

Case No. Court]amount
Fee to be
paid

Notified |

1 [P BEHERA 137332/2025(07.05.2025 |BLAPL/10707/2024 110 c |
2 eeiREl [37333/2025(07.05.2025  [BLAPL/11726/2024 10 c

3 EiYATSINGH 37348/2025/07.05.2025 |ABLAPL/4038/2025 |[10 c

4 |A K SWAIN  [37355/2025[07.05.2025 |0JC/1351/2002 |7 | R
5 | K MOHANTY [37356/2025(07.05.2025 |FAO/276/2019 |7 | R
6 |H K TRIPATHY 37357/2025|07.05.2025 |FAO/860/2018 |7 | R
7 | BARIK 137358/2025(07.05.2025  |CRLMC/3211/2014 |7 | R
'8 |s N MISHRA [37359/2025[07.05.2025 |JCRLA/111/2018 |7 | R
9 | K MOHANTY [37360/2025(07.05.2025 |FAO/147/2019 |7 | oo
10 |N K ROUT 137361/2025(07.05.2025 |MACA/343/2024 |7 | u |
11 |S BEHERA 137362/2025(07.05.2025 |RSA/204/2010 |7 | u |
12 |H K MOHANTA [37363/2025(07.05.2025 |FA/52/1975 |7 | u |
13 R PAGAL 137364/2025|07.05.2025 |CRLMP/197/2024 |7 | SR
14 |B ROUTRAY  |37365/2025(07.05.2025 |LAA/65/2015 |7 | u |
15 |A K MISHRA |37366/2025(07.05.2025 |[WP(C)/30482/2023 |7 | u |
16 |S SAHOO 137367/2025(07.05.2025 |[0JC/2941/1992 |7 | u |
17 |R.C.MUDULI |37368/2025|07.05.2025 |WP(C)/12004/2025 |10 | c
18 |S.K.MOHANTY [37373/2025(07.05.2025 |WP(C)/7412/2025 |10 | c |
19 |S.K.MOHANTY |37374/2025(07.05.2025 |WP(C)/7414/2025 |10 | c |
20 | Aen KRR 139376/2025 (07.05. 2025 C)/7345/2025 |10 c

21 |P.K.BARIK  |37377/2025/07.05.2025 |WP(C)/10699/2025 |10 | c |
22 e 137386/202507.05.2025 C)/12084/2025 |10 c

23 |s DASH 137396/2025(07.05.2025 |FAO/698/2020 |7 | u |
24 |R PAGAL 137397/202507.05.2025 |CONTC/3867/2024 |7 | u |
25 |R K MAHABHOI |[37398/2025(07.05.2025 WP (C)/6451/2019 |7 | u |
26 |G R PATRA  [37399/2025|07.05.2025 |[MATA/341/2023 |7 | u |
27 |s BISWAL 137400/202507.05.2025  |[WP(C)/2968/2024 |7 | o
28 |U CHHOTRAY [37401/2025/07.05.2025 |FAO/1033/2019 |7 | o
29 |P C MISHRA [37402/2025[07.05.2025 |WP(C)/10387/2022 |7 | u |
30 M K RANA 137403/2025|07.05.2025  |WP(C)/24283/2012 |7 | u |




31 |J D MUDULI [37405/2025|07.05.2025 |SA/390/2001 |7 | v
32 |L D PANDA  [37406/2025|07.05.2025 |RSA/1/2006 |7 27.00,3*27[0 |
33 |H K MOHANTA [37407/2025(07.05.2025 |[WP(C)/12358/2024 |7 | v
34 |B DAS 137408/2025(07.05.2025 |CRLMC/1897/2024 |7 | v
35 |P K MOHANTY [37409/2025(07.05.2025 |CRLMC/3290/2023 |7 | v
36 |N K SEN 137410/2025(07.05.2025 |[WP(C)/823/2023 |7 | v
37 |R C MISHRA [37411/2025[07.05.2025 |WP(C)/16099/2014 |7 | u |
38 |R C MISHRA [37414/2025[07.05.2025 |[WA/517/2013 |7 | u |
39 |R C MISHRA [37415/2025|07.05.2025 |WP(C)/12187/2010 |7 | v
40 |M MOHANTY  [37417/2025|07.05.2025 |CRLMC/1560/2025 |7 | v
41 |s K BEHERA |37420/2025|07.05.2025 |WA/385/2025 |7 | u |
42 |B K PANDA  [37421/2025|07.05.2025 |WP(C)/9943/2025 |7 | SR
43 |B K PANDA  [37422/2025|07.05.2025 |WP(C)/9970/2025 |7 | SR
44 |S K PALAI  [37424/2025|07.05.2025 |BLAPL/3298/2025 |7 | SR
45 |D P DASH 137425/2025|07.05.2025 |CRLMA/46/2025 |7 | SR
46 |S s JENA 137426/2025|07.05.2025  |CMP/64/2025 |7 | SR
47 |S NAYAK 137429/2025(07.05.2025  |[WP(C)/12128/2025 |7 | SR
48 |P K SWAIN  |37430/2025|07.05.2025 [WP(C)/11377/2025 |7 | o
49 |c RaNA 137431/2025(07.05.2025 |WP(C)/10488/2025 |7 | CH
50 |P K PAL 137432/2025(07.05.2025 |[WP(C)/10088/2025 |7 | CH
51 |[R PAGAL 137433/2025(07.05.2025  |[WP(C)/1441/2025 |7 | CH
52 |J M BEHERA [37434/2025/07.05.2025 |WP(C)/10022/2025 |7 | CH
53 |[BIRAJA 137437/2025(07.05.2025  [BLAPL/2639/2025 |7 | CH
54 |s K BEHERA |37438/2025(07.05.2025 |BLAPL/4318/2025 |7 | o
55 |J P KAR 137441/2025/07.05.2025  |CMP/689/2025 |7 | CH
56 |P K MISHRA [37442/2025(07.05.2025 [RSA/231/2002 10 | c |
57 |7 P KAR 137443/2025/07.05.2025  |CMP/215/2025 |7 | o
58 [B SINGH 137444/2025(07.05.2025 |[WP(C)/27224/2024 |7 | o
59 |J P KAR 137447/2025(07.05.2025  |WP(C)/31338/2024 |7 | u |
60 |M BARAL 137450/2025(07.05.2025 |ABLAPL/12899/2023 (10 | c
61 |J SAHOO 137451/2025(07.05.2025  |[WP(C)/29052/2023 |10 | c |
62 |D K NAIK 137454/2025|07.05.2025  |MATA/192/2024 0 | c |
63 |J SAHOO 137458/2025(07.05.2025  |[WP(C)/29032/2023 [10 | c |
64 |B.SAMAL 137460/2025(07.05.2025  |[WP(C)/10398/2025 |10 | c |
65 |B.BARIK 137461/2025(07.05.2025 |[WP(C)/11705/2025 |10 | c |
66 |S.K.BISWAL |37462/2025/07.05.2025 |WP(C)/11541/2025 |10 | c |
67 |A.K.MOHANTY |37464/2025(07.05.2025 [WP(C)/11372/2025 |10 | c |
68 |nnong o |37467/2025(07.05.2025 |WP(C)/10541/2025 |10 c

69 |nnong DR 137468/2025(07.05.2025 WP (C) /7391/2025 |10 c

70 | KRR 139469/2025 (07.05.2025  |wp(C) /7370/2025 |10 c

71 e KOMER 1394707202507, 05,2025 we(C) /7346/2025 |10 c




72 |P.K.BARIK  |37471/2025/07.05.2025 |WP(C)/12200/2025 |10 | c |
73 |B.K.PANDA  |37474/2025/07.05.2025 [WP(C)/10768/2025 [10 | c |
74 |[PASUORY 37477/202507.05.2025 (WP (C)/11702/2025 |10 c

75 |G SUNDARA  [37491/2025|07.05.2025 |WA/806/2024 0| c |
76 | mnoarma  [37492/2025(07.05.2025 WP (C)/28066/2019 |10 c

77 |G BEHERA 137496/2025/07.05.2025  |[FAO/157/2024 110 | lc |
78 |N D TRIPAHY [37498/2025(07.05.2025 |FAO/157/2024 0| c |
79 |P K DASH 137506/202507.05.2025 |ARBP/9/2025 0| c |
T 37513/202507.05.2025 (WP (C)/11763/2025 |10 c

81 |P. K. DAS  |37526/2025|07.05.2025 |CMP/1343/2024 0 | c
82 | 37527/2025(07.05.2025 |CMP/649/2025 10 c

SANTOSH
83 |CHANDRA 37528/2025|07.05.2025 |ABLAPL/4760/2025 |10 C
ATABUDHT

84 |B. MISHRA  [37530/2025|07.05.2025 |CMP/1464/2024 0 | c |
85 |PK MOHANTY [37531/2025|07.05.2025 |ABLAPL/4778/2025 |10 | c |
86 |GITANJALI  [37533/2025|07.05.2025 |CMP/1327/2024 0 | c |
87 |AMAR BEHERA [37534/2025|07.05.2025 |CMP/1274/2024 0 | c |
88 |P. PANDA 137537/2025|07.05.2025  |CMP/600/2025 0 | c |
89 |2 00s FANUANI37538/2025(07.05.2025  |cmp/232/2025 10 c

90 |D. K. JENA |37539/2025|07.05.2025 |CMP/1490/2024 0| c |
o1 |, [37540/2025(07.05.2025  |cMP/60/2025 10 c

92 |B. P. TANGA |37541/2025(07.05.2025 |CMP/353/2025 0| c |
93 |2 o0 RN I39542/2025(07.05.2025  [cRLA/1197/2024 |10 c

94 |S K SAHOO  [37545/2025(07.05.2025 |MACA/496/2024 |7 | o
95 |PR PARIDA  [37568/2025(07.05.2025 |BLAPL/3242/2025 |[10 | c
96 |BP MOHANTY |37569/2025|07.05.2025 |BLAPL/2843/2025 |10 | c |
97 |SK SUNDARA |37571/2025|07.05.2025 |BLAPL/2783/2025 |10 | c |
98 |SK SUNDARA |37572/2025/07.05.2025 |BLAPL/3237/2025 |10 | c |
99 |R SETHI 137573/2025(07.05.2025 |[BLAPL/3868/2025 |10 | c |
1100 |S P SAMANTA [37574/2025(07.05.2025 |WP(C)/12062/2025 |10 | c |
101 |R SETHI 137575/2025(07.05.2025 |[BLAPL/2655/2025 |10 | c |
102 |R SETHI 137576/2025(07.05.2025 |[BLAPL/3462/2025 |10 | c |
1103 |T SWIAN 137577/2025(07.05.2025 |CONTC/786/2025 |10 | c |
1104 |G SAHOO 137579/2025(07.05.2025  |CRLMP/250/2025  [10 | c |
1105 |S P SAMANTA [37581/2025|07.05.2025 |WP(C)/12040/2025 |10 | c |
1106 |HS DEO 137582/2025(07.05.2025 |[BLAPL/2468/2025 |10 | c |
1107 |S.MOHARANA [37590/2025|07.05.2025 |RSA/130/2025 0 | c |
1108 [HIMANSHU 137591/202507.05.2025 |CMP/660/2025 0 | c |




SEKHAR

PATIKRAY

PABITRA
109 |[KUMAR 37592/2025/07.05.2025 |CMP/631/2025 10 c

MOHANTY
110 M. R. SAHOO [37593/2025|07.05.2025 |CRLMC/4441/2024 |10 | c |
111 |T R DAS 137594/2025(07.05.2025  |ABLAPL/3915/2025 |10 | c |
112 |T R DAS 137597/2025(07.05.2025 |[BLAPL/3657/2025 |10 | c |
113 |T R DAS 137598/2025(07.05.2025 |[BLAPL/3658/2025 |10 | c |
1114 |S.ROUT 137600/202507.05.2025  |OCRMC/75/1994 |7 2 DF DMS U |
115 |B BEHERA 137602/2025(07.05.2025 |RSA/190/2024 0 | c |
1116 |B.N.SAHU 137618/202507.05.2025  |CMP/679/2025 0 | c |
1117 |S.K.MOHANTY [37619/2025|07.05.2025 |CMP/157/2025 0 | c |
‘118 ﬁggXANAVA ‘37620/2025‘07.05.2025 CONTC/1845/2025 ‘10 ‘ ‘c ‘
119 |M.BEHERA 137622/2025(07.05.2025  |CMP/1177/2024 110 | c |
120 |[S. BARIK 137625/202507.05.2025 |CRLMC/1008/2025 |10 | c |
121 [B K SETHI 137626/202507.05.2025 |CRLMC/1008/2025 |10 | c |
1122 |S DASH 137627/202507.05.2025  |CRLMC/2844/2024 |10 | c |
1123 |S DASH 137628/202507.05.2025 |CRLMC/2843/2024 |10 | c |
1124 |S DASH 137629/202507.05.2025 |CRLMC/2381/2024 |10 | c |
1125 |S DASH 137630/202507.05.2025  |CRLMC/2240/2024 |10 | c |
1126 |S DASH 137631/202507.05.2025  |CRLMC/2243/2024 |10 | c |
1127 |S DASH 137632/202507.05.2025  |CRLMC/2244/2024 |10 | c |
128 ;E;ié??SH 37633/2025/07.05.2025 |ABLAPL/4753/2025 |10 C
129 ;E;ié??SH 37634/2025/07.05.2025 |ABLAPL/4804/2025 |10 C
130 |J PRADHAN  [37635/2025|07.05.2025 |CRLA/609/2022 0 | c
131 SéﬂiﬁTA 37636/2025/07.05.2025 |WP(C)/10528/2025 |10 c
132 |A. K. PATI |37638/2025(07.05.2025 |[WP(C)/10528/2025 |10 | c |

JADUNATH
133 | DA 37639/2025/07.05.2025 |ABLAPL/3343/2025 |10 c
134 B K DAS 137641/2025(07.05.2025 |[WP(C)/12001/2025 [10 | c |
135 EALEiCK 37644/2025/07.05.2025 |WP(C)/6876/2025 |10 c
| | | | ITotal 11197

NIC




